
Civil Appeal  No(s).  409-410/2022

ITEM NO.13               COURT NO.12               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  409-410/2022

MSC   MEDITERRANEAN   SHIPPING COMPANY S.A.        Appellant(s)

                                VERSUS

CA KANANAN TIRUVENGADAM & ANR.                     Respondent(s)

( IA No. 105241/2022 - INTERVENTION/IMPLEADMENT)
 
Date : 14-12-2022 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ANIRUDDHA BOSE
         HON'BLE MR. JUSTICE SUDHANSHU DHULIA

For Appellant(s) Mr. Neeraj Kishan Kaul, Sr. Adv.
Mr. Krishna Raj Thaker, Adv.
Aarzoo Aneja, Adv.

                    Ms. Pallavi Langar, AOR
                   
For Respondent(s) Mr. N. Venkataraman ASG

Mr. Mukesh Kumar Maroria, AOR
Mr. V.C. Bharathi Adv
Mr. Alka Agarwal Adv
Ms. Deepabali Dutta Adv
Mr. Navanjay Mahapatra Adv

                   
                    Ms. Rohini Musa, AOR

Mr. Mainak Bose, Adv.
Mr. Shovon Ghosh, Adv.
Mr. Akshat Agarwal, Adv.

                    Mr. Anand Sukumar, AOR
Mr. Bhupesh Kumar Pathak, Adv.

                    Mr. Vishwanath Patil, Adv. 
Mr. Atyajit A. Desai, Adv. 
Mr. Satya Kam Sharma, Adv. 
Ms. Anagha S. Desai, AOR

                    Mr. C.A Sundaram, Sr. Adv.
Ms. Rohini Musa,Adv.
Mr. Abhishek Gupta, Adv.
 Mr Zafar Inyat, Adv.
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Mr. Rishav Banerjee, Adv.
Mr. Saptarshi Mandal, Adv.

                    M/S.  Khaitan & Co., AOR

          UPON hearing the counsel the Court made the following
                             O R D E R

List on 4th January, 2023. 

In  the  meantime,  the  liquidator  shall  not  distribute  any

further sum of money, if still retained by him, to the creditors.

(SONIA BHASIN)                                  (VIDYA NEGI)
COURT MASTER (SH)                            ASSISTANT  REGISTRAR
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